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Government of Jammu a d 
Civil Secretariat R I n Kashmi.-, 

' C\ enue Departmcr•t 
***** . 

Notificntion 
Srinagar, tbc t~!~ July, 2019 

~2.-In exercise of the powers conferred by cl (b . a use ) of sech 3 f th 
Kashmir Grant of Pem1anent Resident Certifi t (P on ° e Jammu 

) d . rca e rocedure) Act 1963 (A 
u.n•·· of 1963 an m supersession of Notification SRO 42 ' ct 

h b . . 2dated2l st June 2019 
Government . ere Y appomt Shn. Jasmeet SingJ1 KAS As , · ' I 

b th ' ' SIStant Commissioner 
Jammu, to e e competent authority for purpos f t} . • 

. . I . . d' . f . es o 1e sard Act within 
temtona JUriS I Chon 0 Tehslls Jammu and Jammu s th f n· . ou o IStrict Jammu. 

By order of th,e Government of Jammu and Kashmir. 

· Rev/LB/09/20 17 
to the:-

Sd/-
(Shahid Anayatullah)IAS 

Commissioner/Secretary to Government, 
Revenue Department 

Dated:- \(\ -07-2019 

financial Commissioner, Revenue, J&K, Srinagar. 
o\NUUUI"'"'oner/Secretary to Government, General Administration Department. 
Divisional Commissioner, Jammu. 
Secretary to the Government, Department of Law, Justice and Parliamentary 
Affairs (with 7 spare copies). 
Deputy Commissioner, Jammu. 

lUI.I'ector., Archives, Archeology & Museums, J&K Srinagar/Jammu. 
to Advisor (KS) to Hon 'ble Governor for infonnation. 
Jasmeet Singh, K.AS, Assistant Commissioner (Nazool) Jammu. . • . 

~111anager Government Press, Jammu/Srinagar for publication of the notification m 
the Government Gazette. 

Secretary to Commissioner/Secretary to Government, Revenue Department. 
Website Revenue Department. 

\Olllilcati on file I Stock file. 


